BITEM NO.3 SECTION PIL

SUPREME COURT OF INDIA

RECORD OF PROCEEDINGS

BEFORE THE REGISTRAR B.SUDHEENDRA KUMAR

IA 6-7 in WRIT PETITION (CIVIL) NO(s). 401 OF 2001

MATRIBHASHA VIKAS PARISHAD Petitioner(s)
VERSUS
UNION OF INDIA & ANR. Respondent(s)

(With appln(s) for directions and exemption from filing OT and office report )

Date: 28/08/2006 This Petition was called on for hearing today.

For Petitioner(s)

Petitioner-In-Person,Adv.

For Respondent(s)
Mr. Tara Chandra Sharma,Adv.
Ms Neelam Sharma, Adv.
Mr. T.C. Sharma ,Adv
Ms Deepa Rai, Adv.
R-3 Mr. K.V.Mohan ,Adv
Mr. B.V. Balaram Das ,Adv
Mr Rudreshwar Singh, Adv.

Ms Sushma Suri, Adv.

UPON hearing counsel the Court made the following



ORDER

Four weeks’ time has been granted to respondent No.1 ,as prayed for, to file ¢

ounter.

List again on 26.9.2006.

(B.SUDHEENDRA KUMAR)

Registrar
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